COMPARATIVE TABLE

Volume-lll, High Court Rules and Orders

Existing

Proposed

Chapter-1 Part-A

Chapter-1

Rules 1 and 2 Rule 1 with major modifications
Rule 3 Rule 2 with major changes

Rule 4 Rule 3 with major changes

Rule 5 Rule 4 with changes

Rules 6 and 7 Rule 5 with changes

Rule 8 Rule 6 with certain modifications
Rule 9 Omitted

Rule 10 Rule 7 with changes

Rules 11 to 13

Omitted

Chapter-1 Part B

Chapter-2

Rules 1 and 2 Rule 1 with minor changes
Rule 3 Omitted

Rule 4 Rule 2 with minor changes
Rule 5 Rule 4 with minor changes
Rule 6 Rule 3 with minor changes
Rule 7 Rule 5 with some changes

Rules 8,9, 10 and 11

Rule 6 with modifications.

Chapter-1 Part-C (i)

Chapter-3

Rules 1,2 and 3

Rule 1 with changes

Rules 4 and 6 omitted

Rule 5 Rule 2 with major changes
Chapter-1 Part-C(ii) Chapter-3

Rule 1 Rule 3(i)

Rule 2 Rule 3 (ii) and (iii) with changes

______ Rule 3(iv)- New Rule

Rules 3to 6 omitted

Rule 7 Rule 3(v) with changes

Rule 8 Rule 3(vi) with minor changes

Volume-IV Chapter-8 Part-A

Rule 1 Rule 4

Rules 2 and 3 Rule 5 with changes

Rule 4 Rule 6 with minor omission

Rule 5 Rule 7 with some changes/omissions
Rule 6 Rule 8 with major changes/omissions




Volume-IV Chapter-8 Part-B

Rules 1,2 and 3

Rule 9 with certain modifications

Rules 4, 6 and 8

Omitted

Rule 5 Rule 10 with some changes

Rule 7 Rule 11 with changes

Rule 9 Rule 12 with major changes
Volume-Illl Chapter-1 Part-D Chapter-4

Rule 1 Rule 1 with modifications

Rules 2to 5 Rule 5 with major modifications

Rules 6, 7,10, 12, 14 and 16

Rule 2 with major modifications

Rules 8,9, 13 and 15

Rule 4 with some changes

Rules 11, 23, 24, 25 and 27

omitted

Rules 17 to 21

Rule 3 with major modifications

Rule 6 (new Rule)

Rule 22 and Chapter-2

Rule 8 with major modifications

Rule 26 Rule 7 with major modifications
Chapter-1 Part F Chapter-4
Rules1to 3 Rule 9 with major changes
Chapter-1 Part G Chapter-4
Rule (a) Rule 10 with major changes
Rule (b) Rule 11 with major additions/changes

Rules (c) and (d)

Omitted

Rule (e) Rule 12 with major additions/modifications

------ Chapter-5 (New Chapter)
Chapter-1 Part E Chapter-6

------ Rule 1 (New Rule)

Rule 1 Rule 2

Rule 2 Rule 3 with minor changes

Rule 3 Rule 4 with some changes

Rules 4 and 5 Rule 6 with some changes

Rule 6 Omitted

Rule 7 Rule 5 with changes

Rule 8 Omitted

Rule 9 Rule 7 with minor changes

Rule 10 Rule 8 with minor changes

Rule 11 Rule 9 with minor changes

------- Rule 10 (new Rule)

Rule 12 Rule 11 with major changes

Rule 13 Rule 12 with changes




Rule 14 Rule 13 with changes
Chapter-1 Part H Chapter-7

Rules 1 and 8 Rule 1 with major modifications

Rules 2 and 4 Rule 3 with some changes

Rule 3 omitted

Rule 5 and Chapter-4

Rule 5 with major modifications

Rules 6 and 7

Omitted

Rule 9

Rule 2 with major modifications

Rules 10 to 12

Rule 4 with major modifications/omissions

Chapter-5 Chapter-8
Part-A
Rules1to 6 Rule 1 with complete overhauling
Part-B
Rules1to 3 Rule 2 with complete overhauling
Part-C Rule 4 with complete overhauling
Part-D Omitted
Part-E Omitted
------ Rule 3 (New Rule)
Chapter-6 Chapter-9
Part-A
Rule 1 Rule 1 with minor changes
Rules 2 and 3 omitted
Part-B
Rules 1 and 2 Rule 2 with major changes
Part-C
Rules | to VI Rule 3 with many modifications
Chapter-7 Chapter-10
Part A
Rule 1 Rule 1 with some changes/omissions
Rule 2 Omitted
Rule 13 Rule 2 with major change

Rules 3to 6 and 13

Rule 3 with major modifications

Rules 7 to 10

Rule 4 with major modifications

Rules 11 and 12

Omitted

Rule 14

Rule 5 with changes

Rules 15, 16 and 17

Rule 6 with major changes




Rule 7 (New Rule)

Rule 8 with major modifications

Chapter-8

Chapter-11

Part A

Rules1to 3,7 and 8

Rule 2 with many changes

Rule 1(New Rule)

Rules 4 and 5 Rule 3 with some changes
Rule 6 Rule 4 with modifications
Rules9to 11 Omitted

Part B

Rules 1,3 and 4

Rule 5 with some changes

Rule 2 Omitted
Rule 5 Rule 6 with major changes
Rule 6 Rule 7 with some changes

Contempt of Courts Rules

Contempt of Courts Rules with some changes

Chapter-9 Chapter-12
Part A Part A (changes to be made by State
Governments)
Part B Part B

Instructions 1 and 2

Merged as Instruction 1 with minor modifications.

Instruction 3

Instruction 2 with changes

Instruction 4

Instruction 3 with major changes

Instruction 5

Omitted

Instruction 6

Instruction 4 with changes

Part C Part C

Rules 1to 3 Omitted

Rule 4 Rule 1 with major changes

Part D

Rules1to 5 Merged as Rule 2 with major changes
Chapter-10 Chapter-13

------- Rules 1 and 2 (New Rules)

Rules 1 and 2 Rule 3 with major modifications

------ Rule 4 (New Rule)

Rule 3 Rule 5 with changes

Rule 4 Rule 10

Rule 1(iv) with changes

Rule 6 (New Rule)

Rule 7 (New Rule)




Rule 6

Rule 8 with major changes

Rules 7 and 8

Omitted

Rule 9(New Rule)

Rules 9 and 9A

Rule 11 with changes

Rule 10

Rule 12 with changes

Rules 11 and 12

Rule 13 with changes

Rule 16

Rule 14 with changes

Rule 15 (New Rule)

Rules 13 and 14 Omitted

Chapter-11 Chapter-14
Part A
Rule 1 Omitted

Rule 1 (New Rule)

Rules 2,3 and 5

Rule 2 with major changes

Rules 4 and 14

Rules 3 and 5 with major changes

Rules 6, 7 and 11 to 13 and 15 to 17

Omitted

Part B

Rules 1 to 12 and Rules 8 to 10 Part A

Rule 4 completely overhauled

Part C Omitted

Part D

Rules 1to 4 Rule 6 with modifications

------ Rule 7 (New Rule)

Part E Omitted

Part F Omitted

Part G

Rules1to 5 Rule 8 with major changes

Part H Omitted
Chapter-12 Chapter-15

------ Rule 1 (New Rule)

Rules 1 and 3 Rule 2 with modifications

Rule 2 Omitted

Rules 4,5 and 8 Rule 3 with changes

Rule 6 Rule 4 with minor changes

Rule 7 Rule 5 with changes
Chapter-13 Chapter-16

Rules 1,9to 14 and 17

Rule 1 with major changes

Rules 2 to 8, 15 and 16

Rule 2 with major modifications

Chapter-13A




Rules 1to 10 Rule 3 with major modifications
------- Rule 4 (New Rule)
Chapter-14 Chapter-17
Rule 1 Rule 1 with some changes
Rules 2 and 3 Rule 2 with changes
Rule 4 Rule 3 with major changes
Rule 5 Rule 4 with some changes
Rule 6 Omitted
Rule 7 Rule 6 with some changes
Rule 8 Rule 5 with changes
Chapter-15 Chapter-18
Part A
Rule 1 Rule 1 with modifications
Rule 2 Rule 2 with major modifications
Rules 3 and 4 Rule 3 with modifications
Rule 5 Omitted
Part B
Rules 1to 4 Rule 4 with major modifications
Rule 5 Rule 5 with modifications
Rule 6 Omitted
Chapter-16 Replaced by Chapter-19-completely changed
Chapter-17 Chapter-20
Part A
Rules 1 and 2 Omitted
------ Rule 1 (New Rule)
Rule 3 Rule 2 with major modifications
Rule 4 Rule 3 (almost new Rule)
Rule 5 Omitted
Rules 6 and 7 Rule 4 with modifications
Part B
Rules 1to 16 Rule 5 completely overhauled
------- Rules 6 and 7 (New Rules)
Part C Omitted
Part D
Rules 1to 11 Rule 8 completely overhauled




Chapter-18 (Part A to D)

Replaced by Chapter-21- completely changed

Chapter-19 Chapter-22
Part-A
Rule 1 Rule 1 with changes
Rule 2 Rule 2 with major changes
Rules3to 6 Rule 3 with changes
Part-B
Rules 1to 3 Rule 4 with modifications
Part-C
Rules1to 5 Rule 5 with modifications
Part-D See Chapter 24 Rule 5

Part-E death sentences

Rule 6 with minor modifications

Volume IV, Chapter-11

Chapter-23

Rule 1 (New Rule)

Rules1,2,6to 19,23 and 24

Rule 2 with major modifications

Volume lll Chapter-20

Part B

Rules 1,2, 3 Rule 3 with major modifications
Rule 4 Rule 4 with some changes
Rules 5 & 6 Omitted

Part C Omitted

Part D

Rules 1 and 2 and Part E Rule (ii)

Rule 5 with modifications

PartE Rule 6 with modifications
Part F Omitted
Chapter-21 Chapter-24
------- Rule 1 (new Rule)
Rules1to 9 Rules 2 and 4 with major modifications
------- Rule 3 (New Rule)
Chapter-22 Rule 5 Completely changed
-------- Rules 6 and 7 (New Rules)
Chapter-23 Chapter-22
Part A Omitted
Part B Rule 2 (iii) — very brief




Part C Omitted
Part D Rule 2 (iv) with changes
PartE Omitted
Part F Omitted
Chapter-24 Chapter-25
Part A Rule 1 completely changed
Part B
Rules1to3and 8 Rule 2 with major changes
Rules 12 and 13 Rules 3 and 4 with major modifications
Remaining Rules Rules 5 to 12 completely changed
Part C Rule 13 (brief)
Chapter-25 Chapter-26
Part A Rule 1 with major changes
Part B Omitted
PartsCand E Rule 2 with major changes
Part D Rule 2 (iii) sub para
Part F Omitted
Part G
Rules1to 5 Rule 3 with major changes
Rules 6 to 11 Rule 4 with major changes
PartH Rule 5 with changes
Chapter-26 Chapter-27
Part A
Rule 1 Rule 1 with modifications
Rule 2 Rule 2 with major modifications
Rule 3 Rule 3 with major modifications
Rule 4 Rule 4 with major modifications
Rules5 & 6 Rule 5 with major modifications
Rule 7 Rule 6 with modifications
Rule 8 Rule 7 with major modifications
Rule 9 Rule 8 with modifications

Rules 10 and 11

Rule 9 with major modifications

Rule 12 Omitted

Rule 13 Rule 10 with major modifications
Rule 14 Omitted

Rule 15 Rule 11 with modifications

Rule 16

Omitted




Part B

Rules 1 and 2

Rule 12

Rule 3

Rule 13 with minor modifications

Chapter-27

Chapter-28

General Remarks

Rule 1 (New Rule)

Rules 1 and 2 Rule 2 with modifications
Rule 3 Omitted
Rule 4 Rule 3 with modifications
Rule 5 Omitted

Rules 6,7,9and 11

Rule 4 with modifications

Rule 8

Omitted

Rule 10

Rule 22 with modifications

Rules regulating Management of and control

over, Judicial Lock ups

Rule | Rule 4 with modifications

Rule Il Omitted

Rule 1l Omitted

Rule IV Rule 5 with modifications

Rule V Omitted

Rule VI Omitted

Rule VIl Rule 6 with minor modifications
Rule VIl Rule 7 with modifications

Rules IX and X Rule 8 with major modifications
Rule XI Rule 9 with major modifications
Rule XII Rule 10 with modifications

Rule Xl & XA Rule 11 with minor modifications
Rule X1V (i) Rule 12 with major modifications
Rule X1V (ii) Rule 13 with major modifications

Rules XV and XVI (ii)

Omitted

Rule XVI (i) Rule 14 with modifications

Rule XVI(iii) Rule 15 with major changes

Rule XVII(i) Rule 16 with minor modifications
Rule XVII (ii) Omitted

Rule XVII(iii) Rule 17 with major modifications
Rule XVIII Rule 18 with modifications

Rule XIX Rule 19 with modifications

Rule XX Rule 20 with modifications

Rule XXI Rule 21

Rule XXII Rule 22 with minor modifications

Rule XX1I

Rule 23 with minor modifications




Rule XXIV

Rule 24 with modifications

Rule XXV

Omitted

Rule XXVI

Rule 25

Rules XXVII, XXVIII, XXIX, XXX, XXXI and XXXII

Rule 26 with modifications

Rules 27 to 29 (New Rules)

Chapters 28 and 29 Omitted
Chapter-30 Chapter-29
Part A
Rule 1 Rule 1 with minor modifications
Rule 2 Rule 2 with major modifications

Rule 3 & PartB

Rule 3 with major modifications

Part C

Omitted

Rule 4 (New Rule)

Rule 5 (New Rule)

Chapter-31

Omitted




